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Assistance by Army personnel to
Civil Authorities

4684. SHRI K. MALLANNA: Will
the Minister of DEFENCE be pleased
to state:

MARCH 29, 1978.
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(2) the number of occasions in 1976-77
the Army personncl assisted the Civil
Authorities to maintain law and ovder,
with their detailed bieak-up, State-wise;
and

(b) the number of occasions during
1975-76 the Army personnel were dep-
loyed to maintain essential services, with
their detailed break-up, State-wisc ?

THE MINISTER OF DEFENCE
(SHRIJAGJIVAN RAM): (a) and (b).
While there was no occasion when
Army personnel had to assist the Civil
Authorities in the maintenance of law
and order during 1976-77, a Statement
indicating the number of occasions in
1975-56, when Army personnel were
deployed to maintain essential services,
with Statc-wise break-up is enclosed.

The reply excludes continued assistance
rendered by Army personnel in Nagaland,
Mizoram and Manipur to deal with un-
saticfactory situations there,

Statement

Army Assistance for the Maintenance of Essential Services during the year 1975-76

Serial State/Place
No.

Period Brief descipticn of aid

1. MAHARASHTRA:

Bombay Port and Dock . . 15to20Jan 75 . To. assist pert auihorities to

2. TAMILNADU :

maintain essential  services
7.e. water, clectricity supply
and unloading of focdgrains/
oilships.

Madras Port Trust . . . 16 to 21 Jan 75 . Do.”
3. ANDHRA PRADESH :

Visakhapatnam Port Trust . . I7to22Jan s . Do.
4. WEST BENGAL :

(a) Calcutta Port Trust . . 16Janto 21 Jan 75. Do.

(6) Assamsol, Midnapore, Chin- 19 Jan to 20 Jan 75. Teljhore exchange creraters

surah, Cbandan Nagar, Uttar
Para, Budge Budge, Behram-
pur, Bhatpara and Barrack-
pore.

were provided to nan civil
exchanges during Pengal Ba-
ndh on 20 Jan 7%s.






